Action Taken Report

In the matter before the Hon’ble NGT Order O.A No.118 of 2018 i.e. Aryavart
Foundation V/s Jaytex Silk Mills & Anr.

1) Major points in complaint:
a. Discharging untreated coloured chemical liquid in to Bhedwad Khadi through

SMC drain which finally falls in to Arabian Sea.

b. Emitting black and toxic smoke which is causing Air Pollution.
2) Direction:
“Fatual and action taken report in the matter from the Gujarat State PCB.”

3) Latest status of the Industry:

Regional Office-Surat has visited this unit with reference to verification on dated
04/02/2020 Salient features of inspection report are as follows:

Industrial unit is in Red Category and small scale

It is textile industry having valid consent, i.e. up to Date: 13/08/2023.

Unit is engaged in Dyeing & Printing of Art Silk Fabrics - 41933 Meter/day
During visit production plant is observed in operation, out of 03 nos. of Stenter

machine , 1 no. of stenter machine is found in operation.

WATER PART:

Generated wastewater from the process is treated into provided ETP units
consisting of Primary Plant and secondary Plant and finally from the final
outlet of ETP treated wastewater is being discharged in to Surat Municipal
Corporation underground drain. Unit is also reusing part of treated
wastewater in water scrubber and Printing Belt washing.

One waste water sample is collected from final outlet of ETP.

Analysis report of treated wastewater sample collected from Final Outlet of
ETP shows concentration of main parameters COD = 80 mg/lit ( Prescribed
Limit=100 mg/lit,) BOD =22 mg/lit ( Prescribed Limit=30 mg/lit), Colour = 20
units (Prescribedlimit= 100 units).

AIR PART:

Unit has provided one Steam Boiler (capacity 6 TPH) and one Thermic Fluid
Heater (TFH-Capacity 2000 U) attached to common stack. Unit has provided
Treema cyclone (twin)+Bag filter followed by water Scrubber as APCMs with
Stack attached to Steam Boiler and MCS + Bag filter followed by multifuel
single stage water scrubber as APCMs attached to TFH.

Use of imported coal as fuel is going on and auto fuel feeding system is found
in operation.

During visit, all the provided APCMs on Steam Boier and TFH are found in

operation.



Separate Energy Meter is provided for Air Pollution Control Measures &
reading noted as: 66042.4 KWH.

One flue gas stack emission sample is collected from the port hole of
common stack attached to Steam Boiler & TFH.

Stack emission is observed normal. General Housekeeping and Ambient Air
Quiality is observed normal.

Analysis report of air sample collected from common stack attached to
Steam Boiler and TFH through APCM shows concentration of PM=91
mg/Nm?>( Prescribed limit=150) SO,=61.64 ppm ( Prescribed limit=100ppm),
NOx=21.62 ppm ( Prescribed limit=50 ppm)



Inspection Report

Name and Address of the Unit

M/s. Jaytex Silk Mills (GPCB ID 20848)
S. No. 197, Plot No. 3/3/1 & 3, OPP. Unna Jakatnaka, Bhestan,
Surat, Dist- Surat

Date & Time of visit

04-01-2020 at 11:45 hrs

Visited by

D. M. Rathod (D.E.E.)
S. S. Valvi (S.0.)

Person Contacted

Shri Satyanarayan Meshwari (Partner)

Reference

HO Letter No. GPCB/SRT-182(3)/ID-20848/552241, dated 24-
01-2020.

Direction as per Hon’ble NGT O.A.

No. 118/2018, order dated 21-01-

2020

1.Discharging untreated coloured
chemical liquid in to Bhedwad
Khadi through SMC drain which
finally falls in to Arabian Sea.

2.Emitting black and toxic smoke
which is causing Air Pollution.

Compliance status during visit.

1. Unit has provided primary and secondary Effluent
Treatment Plant (ETP) units for treatment of generating
industrial waste water. Primary, secondary treated waste
water is being discharged in to Surat Municipal Corporation
(SMC) drain leading to Bhedwad khadi.

2. Unit has provided Treema cyclone (twin)+bag filter
followed by water scrubber with Boiler of 6 TPH capacity &
MCS+bag filer followed by multi fuel single stage water
scrubber with Thermic Fluid Heater (TFH) of 2000 U
capacity as Air Pollution Control Measures (APCM). Unit has
provided common stack attached to the boiler and the
Thermic Fluid Heater.

Other Relevant Information

Unit is engaged in production of Dyeing & Printing of Art Silk
Fabrics - 41933 Meter/day. CCA is valid up to 13-08-2023.
During visit production plant is found in operation, out of 03
nos of stenters during visit 1 stenter is found in operation.

Source of water supply is from bore well. Generated waste
water from process is treated into provided primary and
secondary ETP and finally from the final outlet of ETP treated
waste water is discharge in to Surat Municipal Corporation
underground drain. Unit is also reusing part of treated waste
water in water scrubber and printing belt washing. One waste
water sample is collected from final outlet of ETP; details are as
per data sheet.

Unit has provided one steam Boiler (capacity 6 TPH) and one
TFH (capacity 2000 U) having common stack. Unit has provided
Treema cyclone (twin)+bag filter followed by water scrubber as
APCM with Boiler & MCS + bag filer followed by multi fuel single
stage water scrubber as APCM with TFH. Separate energy
meter is provided for Air Pollution control measures & reading




noted as: 66042.4 KWH. During visit Boiler, TFH and provided
all APCMs are found in operation. Use of imported coal as fuel
is going on and auto fuel feeding system is found in operation.
One flue gas stack sample is collected from the common stack
attached to boiler & TFH through APCM, details are as per data
sheet. Stack emission is observed normal. General
housekeeping and ambient air quality is observed normal.

-do
S. S. Valvi
SSA

-do
D. M. Rathod
DEE
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ANALYSIS REPORT FOR AIR Gujarat Pollution Control Board

TYPE : Stack-Flue Gas Surat
338, Belgium Square

W Sample 1D:275618 - Analysis Completion:10/02/2020 JTypical 1st Floor,Opp. Linear Bus Stand

Yarn / Textile processing involving any effluent/emission generating

Ring Road, SURAT
Tele:(0261) 2442696

processes including bleaching, dyeing, printing and colouring / LAB

A1

p—

.Name &
2. Address of the Unit

. Nature of Sample

. Sample Collected By

. Date & Time of Collection & Receipt
. Date of Start & Completion of Analysis
. Sampling Point

. Fuel

. APCM

10. Thimble & Weight (gm)

11. Temperature on Collection

12. Volume-Gas Passed

13. Parameters

N=IE- RN - WY | B SN )
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: Jaytex Silk Mills, - 20848

197,S.NO.197,PLOT NIO.3/3/1 & 3,,0PP.TO UNNA JAKATNAKA,

BHESTAN,,SURAT, - 395023,Taluka : Chorasi, District : Surat, GIDC : Not In Gidc
: REP-Representative/Grab , (Insp Type : HOR-H.O.Reference)
: D. M. Rathod,DEE
: 04/02/2020, (1205 to 1235)
: 05/02/2020 & 10/02/2020

Stack attach to Boiler ~ From Common stack attached to steam boiler(6TPH) & TFH(200

: coal

: Teema cyclone+BF +WS and MDC+WS+BF

: T.NO:-12/8801

: 28 & Volume-Absord Media : 100ml for SO2 and Nox-25ml(11255)
: PM: 435.92lit, SO2:59.44 lit and Nox: 1410.1 ml(11255)

: 3 & Oper Time(Min) : 30

Sr Parameter Unit Test Method Range of Testing Result
1PM-Stack MG/NM3 IS: 11255 (Part — 1), 1985 (Reaffirmed 1999) 1 -5000 mg/NM3 91
28502-Stack (PPM) PPM IS: 11255 (Part — 2), 1985 (Reaffirmed 2009) 5 — 500 mg/NM3 61.64
3NOX-Stack PPM IS:11255(Part-7), 2005 5 — 500 mg/NM3 21.62

Laboratory Remarks : Approved By:248-r.0_248 Dt.: 10/02/2020 /W

M B AHIR,SO(M)

Field Observation : nox sample is carried out as per is: 11255

19/02/2020



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample ID:275615 - Analysis Completion:11/02/2020 |

Gujarat Pollution Control Board, Surat
338, Belgium Square

Typical 1st Floor,Opp. Linear Bus Stand
Ring Road, SURAT

Tele:(0261) 2442696

Yarn / Textile processing involving any effluent/emission generating
processes including bleaching, dyeing, printing and colouring / LAB
Inward : 38120

TEST REPORT

Test Report No. : 38120

Date: 11/02/2020 |

1. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Jaytex Silk Mills, - 20848
197,S.NO.197,PLOT NIO.3/3/1 & 3,,OPP.TO UNNA JAKATNAKA,
BHESTAN,,SURAT,-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : HOR-H.O.Reference)
: D. M. Rathod,DEE

: S Lit
: 275615

: 04/02/2020 , (1150 to 1150) & 05/02/2020
: 05/02/2020 & 11/02/2020
from final outlet of ETP ~

:yes

: into SMC drain

: No generation of industrial wastewater

: 28 & pH Range on pH Strip :7 to 8 on pH strip

: SUR-696K5Y & Color & Appearance :Light Brown
: Ind :870.000 , Dom :30.000 & Ind :690.000 , Dom :20.000

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 28
2 |pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pH value As or 7.61
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 20
4 | Total Dissolved Solids mg/| Gravimetric method. (2540 C APHA Standard Methoc| 10 — 200000 mg/L 1708
5 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Methoc|2 — 10000 mg/L 70
6 |Chloride mg/| Argentometric method. (4500 CI? B APHA Standard I' 1 - 50000 mg/I 382
7 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mgl/l 88
8 |Chemical Oxygen Demand mg/| APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/I 80
9 |0il & Grease mg/| Liquid — Liquid Partition Gravimetric method. (6520 B |01 — 1000 mg/I| 1.2
10 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra| 0.1 — 50 mg/I| 0.62
11|B.0.D (3 Days 270C) mg/| 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme(| 05-50000 mg/I 22

Laboratory Remarks : Approved By:248-r.0_248 Dt.: 11/02/2020

Field Observation :

sample is collected as per is: 3025

p=r—3

M B AHIR,SO(M)

Note :

. * - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

©

9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 22nd Edition by APHA.

m A

19/02/2020




T GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

R Sector-10-A, Gandhinagar-382 010
N Phone : {079) 23226295
Gpe Fax . (079) 23232156
Website : www.gpcb.gov.in

By RP.AD

In cxercise of the power conferred under section-2% of the Water (Prevenuon and Control of
Pollution) Act-i974. under section-21 of the Air (Prevention and Control of Pollution}-1%81 and
Authorization under ritle 6(2 1 of the Hazardous And Ciher Waste i Management and Transboundary) Rules,
2016 framed cnder the Environmental {Protection) Act-1986. This Board 15 empowered to Grant CC&A.

And whereas Board has received consolidated eomsent application letter no. 141295 dated
14-08-2018 tor the Consolidated Consent and Authorization (CC & Adof this Board under the provisions
/ rules of the aforesaid Acts. Consents & Awuthurization are hereby granted as under:

CONSENTS AND AUTHORISATION:
{Under the provisions ‘rules of 1he aluresaid ensironmental acts)

To,

M/s. Jaytex Silk Milks
197, S.No. 197, Plot No:- MM & 3,

Plot Nao;

opp-To Unna Jakatnaka, Bhestan,
oral-395023,

Tal:- Chorasi, Dai:- Sarat.

L. Consenl Order No. AWH-96253 Date of issue: 02-10-2018.

2. The consents shall be valid npto 13-08-2023 for the use of oullel Jor the discharge of mreated
eflluent and emission due 1 operation of industrial plant for manutacturing of the Tollowing items/
products:

‘SrNo._ | T “preduct__ T Quamiy |
L1 . Dyeng & Printing of An Silh Pabrics - 10935 MetersDay

Sobject 10 specific condilion:

I. Indusiry shall manage Solid Wastes generated from industriad activities as per Solid Waste
Management Rules-2016 (solid waste a8 defined in Rule-3(46)).

2. As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are direcied to
make an srrangement io Utilities to replace at least five percent (5%) of your golid fuel
requirement by *refused derived (uel’.

3. Industry shall obiain NOC from CGWA as per order of Hon, National Green Tribunal for

the withdrawal of ground water.

Industry shallprovide dedicated storage facility for [ty ash.

Industry shall compiy with iy ash aotification 1949 as amemnded from time to time,

bl o

3. CONDITIONS UNDER THE WATER ACT:

3.1. Source of Water Borcwell,
3.2, The quantity of the fresh water consumplion for indusitial pumeaose shall pot eaceed 660 KL/Day.

e

> Clean Gujarat Green Gujarat
ISC - 9001 - 2008 & IS0 - 14001 - 2004 Certified Qrganisation
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The quantity ol the frosh waler consumption for domestic purpose snall nut exceed 30 KL/Day.

3.4, The quaniity ot Lie dustiias Ciluent o be generated Trom the manulacturing process and other
ancillary industral operation - shakl not exceed 690 KT /Day,
1.5, The quamity of domestic waste water shall not execeed 20 K1, Das.
3.6. The applicant shall operate eflluent treaunent sy~tem etficiently se et treated effluent from the
industrial unit shabl conform Lo the norme mentined below.
PARAMETERS T GPCBNORMS
P . __GS5108F
_CIMmperiiute ] _ __ . W' C ['
i_l our pieoseale) inunits l__ o T1on um
usperded Belids 0 3mg sl
Ahband Greasy 1 o _EW].E
L alorides_ T T T ewimgs
Salphate L U 1.V DT
rP|lE'I'I.U|I1. L mnpuund-\ L ]__ ' :]_E‘El
llp_ldu L : : iry
""I.I'IITT'IL'}I'IILdl \llmu:n S &11@
loial € hmmlul_p___ . __2mgl
hlmaukm Chromium 1 el mgft
H”D["dd\‘\dt “udly _ o 30wmgl
[¢OD_ I lUUnE
_Joal Dissalved Solds 00 mgd
3.7, The final weated ¢Muent conlonn ta the slwne standards, shall reused in process plant upto
maximum extent {343 K bay ) & remaining 345 KL/Day shall be discharged imo the Bhedwad
Khadi through S™MC Drain.
3.8 [ndustry shall provide fixed pipeling with fow meter for the rewse ol treated effluent and final
dispnsal o Khadi and maimain its records.
3.9. Domestic effluent shali be disposed off through sepiic tank; seak pit system.
4, CONDITIONS UNDER THE AIR ACT:
4.1, The following shall Ix csed as a fuet in Steam Boiler. Thermoe pack and [.G.5el respectively.
Hr Nn. r ulm " Fuel ’ Quantity !
1 I Steam Roiler _Eﬂl] o | EMIDay
_ 2 i]lemm pack  CoalLigmite & M [7Day
L “1 L DG Set [ Dicsel S A0ivhe
4.2 The applicant shall instatl & operate comprehensis e adequate air pol hation control s»stem in order
to achieve prescribed norms,
4.3, The flue gas ermisshion through stack attached to Steam Boiler, Thermo pack and [2.{;.5et shall
conform te the fallowing standards:
Smk—Ftnck attached | Stack Air  Pollution . Parumeters | Permissible |
No. 1o height in  Confrol S¥stem ~ Limit
_ - . Meter . | ]
1 Steam Roiler 33 1_Mult1' Uyelone | Particulaie Matter | 150 mg/NM’
(6 Py ACummon  Separator, Water S, 100 ppm
| stacky serubber & Bag N0, | 50 ppm
Ly _ _ Filter

o e



Coal fired | Mults Cyedane IParuquc Natter | 150 mg/NM? ]
Thermo pach Separitor & S0 1X) ppm
i (2000 L)) i Woater i QT | 30 ppm
Ll sembber |
2 D.G.Set 11 m—as | Pariculate Matter § 150 mgNM*
[ BAWKVA & feach) I S0 | 100 ppm
00 KVA) NGO 50 ppm
[Sandby . _ _ _ _ _ _. ]

4.4, There shall be no process emission {from the manutacioring process as well as any other ancillary
process.

4.5, Industry shall take adequate measare to control dusting due b storage, ransportation & handling
af CoalfLignite & Ny ash

4.6, Industry shall comply wih Ceal bandling guideline of the Board.

47.  Industry shall comply with fly ash netification 1999 as amenled from time o time,

48. The concenmration ol the foliow ing parameters in the ambientair within the premises of the industn
and a distance of 10meters from the sourceother tan the stackss ent) shall not exceed the following
I.f\"CIS. . e— I a— R . - e— .

l_}'mm_METEus i PERMISSIBLE LIMIT 1
PMn o D0 Mieregram MY
[PM25 B0 Microuram: M3

vy, Jr B Minvwramn Ny i
NOx_ B Miengrn ME_

4.9.  The gppheant shall poovide portholvs, ladder, nletoem cie o0 chirme2adst tor monitoring the air
emissions and the samu: shall be oser for imspection e and 1 usg ot Heard s staff, The chimney{s)
venls atached te vanious sources of emission shall be designed by numbers such as 5-1, 5-2. ete.
and these shall bu nz2ine S diepl e ed w tacilnat, e 39, i

4.10. The industry shall “ake adequate meisures for contral of fodse lavels from j1s own sources within

the premises so i+ ty maintain ambient air qualin standards in respect uf naise to less than 75dB{A)
during day time and70 d3 (A} during night time. Davtinee = reckomed in between éa.m. and 1) p.m.
and nighttime i rechoned between 10 pom. and Ao

The 12.G. Set shall have acoustic enclosure and <l compl <o the standards specified at Sr. no.
95 of Schedulz-] of the rile-3 o 1P Rules -iU%A andd Nodae pollition level as per the Air Act-
1981,
D.G. Sets standard~:-

The tlwe gas emisor through stock attached to Y G Sete shall comlonm 1o the following

standards.

a)

b)

¢)

The mmimum heizht of stack G be provided woith eacit o0 e generator set shali be H=h + 0.2
(KVALT S whare s Dotan stack harwht inometer, 1= heighe ot the bailding in meters where or by
the side of whicn 'ne senerator sei i~ Histalled

Norise from DG ~el shall be conteallon By prosed=oo anonc o e sore o by treating the room
acouslically, at twusirs end.

The acoustic enelomum or acousiivc Ireatment of the rwen Shal: e designed for minimum 25 dB
(A} insertion loss ur 1ur meeting the ambicnl ncise standards. whichever is on the higher side ( if
the aciual ambient novse is on e higher side. i3 mas not te possiole 1 check the performance of
the acoustic enclosared geoustivc treatment Linde: soch of ¢ onstanees the performance may be
checked for nodcs edaction op to aectual ambierr 7w et ers® oW in the mght nme). The
measurement tur inzortion Iess moy be dene o Jifees s pomts o0 005 m o from the acoustic
enclosurerocar . amd 1w avermpred.

/,.-""’



4y The D.G. Set staii ne proovided sith proper exhaus1 muitler win insertion koss of minimam 25 dB
{(A). .

e} Al erforts shiah e ik toining town the noee lever oue to the 100.5et, outside the premises,
within the ambicin. neise reguirements by proper sibng and control measures.

1 Instaltation of 2 1) G, Sets must be strictly in compliance with the recommendations of the D.G.Set
manufaciurer.

g) A proper rodiine und prosentive mamienance provedure for the 1.0, %t should be set and followed
in consuliaton with the DG Secmanntacture which would hely provent noise levels of the DG Set
from deter- 2t w0 s

AUTHORJIZATION 25 per HAZARDOUS AN OTHER WASTE (MANAGEMENT AND

TRANSBOUNDARY! HI t.Ex 2016 Form-2  (See role 6 (2))

Form for grant of authorizoion lor occupier or operator handling Hazaraous waste

6.1 Authorigation vrder Moz AW H-B6253 date of ls<ue: 02-10-2U15.

6.2 M/, Javiex »ilk Mills is hereoy granted an authorization 1o operate facility for {ollowing
hazardos wastes on the premises siluated at Plot No:- 197, % No, 197, Plot hva:- F¥1 & 3 opp.
To Unna Jakatnuka, Bhestan, Surac- 395021, Tal:- Chorasi; Dist:- Surat.

Sr. | Waste Quanity  Schedule-l’ Facility
Ne | _ _  _.. _ -Mi¥ear Categay . =
1 Chemical  Shujge trom 37150 353 ¢ olleviion, S1orage,
waste waler trea el . I'mnsponation  and  disposal  at
b GpCB authorized TSDF Site.
2 Lised or §|;Ten| Vil TR 3. t Cwlleclion, storage, transpartation
| cund  disposal by selling 10
[ S _ Registered re-refiners, ]
3 | Empty harrel~containers | R I 13| | Cellection, storage transportation
| liners comtaninaica wiih | “ard  disposal  to authorized
hazardous chemucand | deconaminator
e S SN L S

6.3 The autharization siall be valid up to 13-08-20123,

6.4 The anthorizatiom s subject to the condiions siated below and such other conditions as may be
specified in thy rules from e te time under the Eavironment { Protection) Act-1986.

6.5 The authorizaton is gramted W operale 2 facidity for collection, storage within factory premises
transportation and ulimsate disposal of Hazardous wasies as per condition no 6.2 to the indostry
having salid CUA orihis Board.

TERMS AND CONDITIONS OF AUTHORISATION

I. The applicant shall comnpiy with the pronisions of the Eaviromnent (Protection) Act-1986 and the

rules made there under,

2. The aothorzation or is rencwal shali be produced for imspection at the request of an officer

authonized by the Guparat Pollution Control Boargd.

3. The persons autharized ~hall not rent. lead. sell. and transter ot otherwise ransport the hazardous

wastes withoul obtaifing prior permission of the Gujarat Posution Control Board,

4. Any unauthonzed Change in persomnel. eguipment or working conditions as mentioned in the

authorization order by the persons authorized shall constitute a beach of this authorization.

5. The person aathorized shall implement Imergeney Response Procedure {ERP) for which this

authnrizati:;m is heing granted considering all site specific possible scenarios such as spillages,

!eakages, lire ete. and their possible impacts and also carry out mock drill in this regard at regular

aerval of lime;

The person authorized shall comply with the provasions outiined in the Central Pollution Control

Bf:ard guidedines on ““Implementing Liabilities for Enyironmental Lamages due to Handling and
Disposal ot Hazgedous Wastes and Penalty ™




7. Itis the duty ol the wathorized person o ke prior pernmi-ion of the Gujarat Pollation Control
Board to close down the facilits

&, An applcation lor the renewal of an authorization shall be made as Tid down in rades 6{2) under
Hazardous Waste and Other Waste Rufes. 2016

Q. The imported hazardous and other wastes shall be tully resured for ransit as well as tor any
acctdental occurrence and its clean-up operation.

19. The record of conswmpten and Fate of the impeated bozardouws and other wastes shall be
maintained.

11. The hazardous ard other wastes which gets senerated doricg recscline or reuse or recovery or pre-
processing or utilization of imporked hazardous or ather wa aes shall be treated and disposed of as
per specifiv condmieas of authar sanon

12, The importer or exporter shall bear the gost of import or export and nutigation of damages if any,

13, Any uther conditans (or complimnce as per the Cuidebines 1<wued by e Ministry of Environment,
Forest and Climate Ulianpe or Central Pollution Conirel Board frem fime to time,

14, The waste gencratw shall be 1aally responsible for (e coileawn, sierage, transportation and
ultimate disposal) the wasles generated.

15, Records of wasie geaerahon, as mamagement and annia retue shall be submitted o Gujarat
Pollution Contra! Beard in Form-4 by 30" day o Jusw ol vaeis s car o the preceding period April
to March.

16. In case of any aceidert. details of e same siali e st a on b omn- 11 e Gujarat Pollution
Control Board.

17. As per “Public Lebal ts Insorance Act-9107 comprany ~be Tt o e Poliey it applicable,

18. Empty drums and contamers of 1oxiv and hazard material shalt be treated as per guideline published
for “Managemers 4 iandling ot disvanded conainers . Ruoords of ihe same shall be maintained
and forwarded to Guinrat Polluten Control Board regolarls

19. In case of imnspeni havandois winles Leoa ooty or e ¢ i uens, storage and disposal}
existing in a State amer thaa die Stie where hazardous wosies are generated, the oceupier shall
obtain No Obvectior Cemilican ™ Jwrn the Stes Poibipess O atrolb "eand or Committee of the
concerned Staly of Umon derritory Adminseriion where the facility exasts.

20. Unit shall 1ake ol concrete measures o show engSie re-ates b waste gencration, reduction,
avoidance, reusy and rooyele, Actions taken in this regard ~hail be supmined within three months
and also along we b L

21, Industry shall has et display the relevant inbormation with rewards o hazardous wasie as indicated
in the Hon, Sopoemg s ot Ovmder o W P e 67 00 Do e 10 giaber, K3,

22 Industry shall bovoe e Vgt cnn-fe Taraenniaicde the oo s i _ate s regard 1o quantity and
nature of hazandor, Besvals e handled isothe 5o e luding wostew ater and air emissions
and sobid hagzar i v wenerited withie fa ©e 0 oie e

GENERAL CONEBITIONS: -

8.1 Any change i pe~ennel, egripient o workins comdiesn. @ menboned an the consents
formvorder showld meediatels s imated to this deand

8.2, Applicant shab s cowmphy seinh the generd con i saie o dnanze a1,

3.3, Whenever due 1 son prem or cther Ur¥oresee n o0t on sves o i et of is apprehended
o oecur i excessalstanaaras nid down such mtarmaricn stiale be forthwath reported 1o Board,
concerned Poice i aens Lilse o Diredt e o0 et seonee, epartment of Explosives,
Inspectorate o Factories and locil body,

£.4.1n case of Failur: o = dutiem contred eguiprient~ 1he prvtecror prososs connected 160t shall be
stopped. Reme e acoons measiies <hall e ie stoscene s feoeadieeh 1o bring entire situation

normal. _
8.5, The Envircmmerial Mopaeereni Foiv'Cell b 5 wotip 1o ensine implementation on and

monitoring of vis te Toard s ogards are ol L et e steelaed i sTatytory  authorities.
The Enviromme .z davecertenr el -8 recns v o the Chiet Executive of the
(e

L



Organizatnn . ool veon oo lecal poas tor daternadsoee covironmenlal issees. These
cellsiumits o oY e e et ol ervieon tental aund @ aend picparation of environmental
statetnen s

3.6. The Ensirommental ac e clall b carvied oul searly and the ens ironmiental statements pertaining
trthe prevs- o0 oe s D sabinimting to this State Board Taiest s 30th September every year.

8.7. The Roan! w¢oerves *liz rohn - review andfor reveke the cor-ene endfor make variations in the
o litoms, wivee o T hean deere s, U I aceardance with sectu, 22 oof the Act.

B In casze o hivwe o0 cwecclipimanagement the nanwe i address of the new owners/
partnerscbire o aronsietor shonld immedieels be imnmated 4 he Board.

8.9 [ndustry shali v voucples he o lesant informt v witl jegand 10 bazardous waste as indicated
inthe Hon, s i iiie s oo s o o 037 of [9%3 dated 147 £ctober 2003

9. SPECIFIC C(iMLioNs:

Q. 1. The authan e 15 cina cesz ol akeandous and other wastes sics ] e nn revords of hazardous and
other wistes purchueas? e passbork issued By the S1ate Polluten Control Board along with the
authoriza s,

0.2 Handhing o0 »70 0 Loserioas ocod ither wasies b the authorized actual user shall be only afier
making L e ey i me paesboobo o the aviual user

9.3 In case of reasas o1 annenisaten, a self-certified complicnce report in respect of effluent,
errission saandierds unw e ol il speeifed w e aathonzation fat hazardous and other wastes
shall be subsraited 1 <10 B

.4, The occupier ot e facihe <l comply Standand operatine procedure/gmdelines published by
MOEFF&COC o0 CPC B oor OPOH from time 10 tine.

9.5, Unit shall compiy pros isiems of F-Waste Management Rules-Z016

9.6, The dispr~al -+t Flrea fens W shiall be carricd out as per the «asle Management hierarchy.

G.7. The oecupives o Gealitics shall not store the hagsrdous and other wastes for a penod not exceeding
minety days. Pror perusson of the Board shall be abtained tar extension of the storage period.

G B The occupner ~hall mamtiin the records of generation. sale, slotage. transport. recycling, ¢o
processing and Jdisposal of hazardous waste and inahe avaitabic Laing the inspection,

.9 The imsport ton et Tivzandons wasie shall be carried oat 104 P% mounted dedicated vehicles.

For and on behalf of
Ciujarat Pollutisp Control Board

T
(Smr1. K. Upadhyay)
Environments! Engineer

NO: GPCB/CCA-SET - 182 30 1N-20845/) [hate:-
Issued lo:

M/s, Jaytex Nilk Mills

Plot Noz- 197, 8.5, 197, PlonpXa:- 331 & 3,

opp- To Unna Jakatnaka, Bhestin, Swrat-398023,

Tal:- Choraxi. Disi:- Surat.



